FORM A

PUBLIC ANNOUNCEMENT ¢
(Corrigendum to Public Announcement issued on 07.02.2025)
(Under Regulation 6 of Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF GENESIS INFRATECH PRIVATE LIMITED

RELEVANT PARTICULARS

—

[
1. | Name of corporate debtor

| GENESIS INFRATECH PRIVATE LIMITED

[ 2. | Date of incorporation of corporate debtor

| 05/12/2006

3. Authority under which corporate debtor
is incorporated / registered

Registrar of Companies - Delhj

4, Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U45200DL2006PTC156211

=
=
il
-

5, Address of the registered office and
principal office (if any) of corporate
debtor

Metro Pilor No. 736 West Delhi, Uttam Nagar New Delhi- 11005
Address at which books are maintained: 310-311 , Third Floor,
Vipul Agora, Mg Road, Gurgaon, Haryana, India, 122002
Principal Office: Genesis Mall situated at Khasra No. 485, 486 &
490, Village Khanpur, Tehsil Tijara, District Alwar, Bhiwadi,

Registered Office: Shop No.20, Plot No. WZ-3 Shyam Park. Near
9
Rajasthan-301019

Insolvency  commencement date in

respect of corporate debtor

30.01.2025
(CIRP order received through e-mail on 04.02.2025)

Estimated date of closure of insolvency
resolution process

29/07/2025
(180 days from insolvency commencement date)

Name and registration number of the
insolvency professional acting as interim
resolution professional

M/s. KVG Insolvency Advisors Pvt. Ltd. (IPE acting as IP)
IBBI/IPE-O108/IPA-1/2022-23/50019

Address and e-mail of the interim
resolution professional, as registered with
the Board

405, New Delhj House, 27 Barakhamba Road, Connaught Place,
New Delhi-110001
Email: vijaykumargupta.ip@gmail.com

W
%
7

Address and e-mail to be used for
correspondence  with  the  interim
resolution professional

405, New Delhi House, 27 Barakhamba Road, Connaught Place?{

Email: cirp.genesis@gmail.com :

11. | Last date for submission of claims

07.03.2025
(Being 14 days from date of Corrigendum to Public Announcement)

12. | Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

One Class of Creditors
Allotees under Real Estate Projects in the name and style as
1. Genesis Flora 2. Genesis City 3. Genesis Mall

13. | Names of Insolvency  Professionals
identified to act as Authorized
Representative of creditors in a class
(Three names for each class)

1. Mr. Prashant Sharma
2. Mr. Sudhir Bhansali
3. Mr. Babu Lal Sharma

New Delhi, 110001

14. (a) Relevant Forms and
(b) Details of authorized
representatives are mentioned at:

Web link: https://ibbi.gov.in/home/downloads
Physical Address:

1. Mr. Prashant Sharma

Reg. No.: IBBI/IPA-OO1/IP-P00290/2017-18/10534

Address: 611, Arcade, 6th floor, K-12, Malviya Marg, C-Scheme,
Jaipur, Rajasthan-302001
2. Mr. Sudhir Bhansali 3

Reg. No.: IBBI/IPA-OO1/|P-PO1109/2017-2018/11799
Address:
302001
3. Mr. Babu Lal Sharma

Reg. No.: lBBl/lPA-OO1/IP-PO1151/2018-2019/11832

Address: 306, 3rd Floor, Durga Business Centre (DBC), Near Pink
City Petrol Pump, M.I. Road, Jaipur, Rajasthan ,302039

52 Sangram Colony, C-Scheme, Jaipur, Rajasthan-

Notice is hereby given that the National

Company Law Tribunal, New Delhi Bench

(Court 1V) has ordered the

commencement of corporate insolvency resolution process of M/s. Genesis Infratech Private Limited on 30.01.2025.

The creditors of M/s. Genesis Infratech Private Limited, are hereby called upon to submit their claims with proof on or
before 07.03.2025 to interim resolution professional at the address mentiored against entry No. 10,

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in person, by post or by electronic means,

A financial creditor belonging to a class,

representative from among the three insolvency professionals listed
representative of the class - Allotees under Real Estate Projects in Fprm CA.

as listed against the entry No. 12, shall indicate its choice” of authgrised

against entry No.13 o7act -as-authorised




The IRP, while issuing Form-A on 07.02.2025, was not aware about the existance of creditors in a
became aware about such existance of creditor

s in a class considering the Corporate-Debtor is engage
Real Estate Activities and hence the present corri

Submission of false or misleading proofs of claim shall attract penalties. 7 one

\ot? e ‘Gopal Garg
A'L‘Jthogggchepresentative
M/s KVG Insolvency Advisors Pvt., Ltd.

IPE acting as an Interim Resolution Professional

Date: 22.02.2025 M/s. Genesis Infratech Private Limited
Place: New Delhi lBBl/IPE-O108/lPA-1/2022-23/50019

AFA Valid Upto: 31.12.2025
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EXECUTIVE ENGINEER PHED RURAL DIV 1st ALWAR (NCR)

HKM NAGAR ALWAR (RAJ.) E-Mail-eephedrd1-alw-rj@nic.in

No-2243-2253 Date-13/02/2025

NOTICE INVITING BID (NIT No. 27-28/2024-25)

Bids for TW Mtc at Various RWSS and JJY Schemes under Sub
Division Umrain and Malakhera are invited from interested bid-
ders upto 05:00 PM on Date 24.02.2025 Other particulars of the
Bid may be visited on the procurement portal
(http:/leproc.rajasthan.gov.in, http://sppp.raj.nic.in) of the state
and https://phedwater.rajasthan.gov.in departmental website.
UBN: PHE 2425 WSRC09815, PHE2425 WSRC09847,

DIPR/C/2164/2025

Executive Engineer

COLLEGE OF AGRICULTURE

=
@ KISHANGARH BAS, KHAIRTHAL-TIJARA 301405, E-mail: dean.coakishangarhbas@sknau.ac.in
No. : F. {)/Store /COAKGB/2024-25/792 Dated :- 20/02/2025
Open Tender Information

Sealed tenders are invited for “Purchasing of Bench Desk and 3-Seater Visitor
Chair” for College of Agriculture, Kishangarhbas, Distt. Khairthal-Tijara (Rajasthan).
Tender formats can be downloaded from www.sknau.ac.in or are available at our
office from day of publishing to 11:00 AM of 27.02.2025 Form fee will be Rs. 500/-
which can be paid in the form of DD in favour of the Dean, College of Agriculture,
Kishangarhbas. Along with tender documents, the bidder also has to submit bid
security money (EMD) of Rs. 19200/- (@ 2% of the bidding amount) in the form of DD
favouring the Dean, College of Agriculture, Kishangarhbas up to 01:00 PM on
27.02.2025. The tender will be opened on the same day at 02.00 PM. before the
purchase committee by an officer duly authorised by the Dean, College of Agriculture,

Kishangarhbas in the presence of any intending tenderer or their authorised
representative who may be present. Detailed information regarding above mentioned
tender is available at our office, university website www.sknau.ac.in and
https://sppp.rajasthan.gov.in. The undersigned reserves the right to reject the
tenderwithout assigning any reason thereof. UBN No. SKN2425GSOB00419
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SMFG SMFG INDIA CREDIT COMPANY LIMITED
dlnCrdil (Formerly Fullerton India Credit Company Limited)
© Corperate Offica: 10t Fioor, Céfice Ko 101,102 & 103, 2 Morth Bveres, Maker Mty
ey Kol Coongles, Bande [E), Mumnbal - 300051

H AR “ AP H AYAG B H Auc H POSSESSION NOTICE (For Immaovable Praperty)
P13 oY Union Bank SALE NOTICE (Under Rule 8 (1) of the Securily Interes! (Enforcement) Rules, 2002)
Whereas the undersigned being the authorzed officer of SMFG India Gredit Company
o of India (Main Market Middle Road, Karnaprayag, Distt Chamoli, for sale of Inmovable Limited (Formerly Fullerton India Credit Company Limited). Having its registered office
SPH BUER W] TERY A Govemmentof india undarisking Uttarakhand 246444), Email id:ubin0566829@unionbankofindia.bank Properties 4l Commerzone |T Park, Tower B, 1st, Floor, No. 111. Mount Poonamalle Road, Porur,
Chennal — G001 16 and corgorate office a1 10th Floor, Office No. 101,102 & 103, 2 Morth
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 Avenua, Maker Maxity, Bandra Kurla Complex, Bandra (E}, Mumbal — 400051, under
read with Proviso to Rule 8 (6) of Security Interast (Enforcement) Rule, 2002 sacuritization and Reconstruction of Fnancial Assets and Enforcement of Security
Mofice is hereby given o the public in general and n paricular 1o the Borrowen(s) and Guaranior (5] that the below described immaovabie properly martgaged / charged 1o the Secured Creditor, the Constructive possession of which has been taken by the Authorized Officer of Imterest Act, 2002 (54 of 2002}, and in exercise of powears confermed under Section 13 (12)
Union Bank ol India sacured craditor, will be sold on “As is where is", “As is what is” and "Whatever there is” basis (assels wise date and time mentioned balow) lor recovery of amount, 8s mentionad below due to Unon Bank of India Secuered Cradilor from below read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Motice
Narmed Borrowaer(s), Martpagon(s) and Guarantor(s). dated 04.07.2024 calling upon the borroweris) (1) SEVEN DAY MART, (2) KULDEEP
— Constructive or | Duss o ba recoverad] Reserve Price (Rs]]  Date and YADAV, (3) LEGAL HEIRS OF DECEASED VIKASH KUMAR (4) MUNESH YADAV, unde:
5, Name & address of Borrower Description of the movable/ Immaovable Physical fromBorrower! | ENMD Time of Inan account number (s) # 257801311175242 10 repay the amount mentioned in the
No. & Guarantor property put for auction Possession taken |  Guarantor (Rs) | Bid increment Mition notice being Rs. 5479858 /-] Rupees Fifty Four Lakhs Seventy Nine Thousand Eight
. : === : Hundred Fifty Eight Only] within 60 days fromthe date of receipt of the sald notice,
1 | 1. Smt Trilochani Devi Urf Vilochani Devi Wio Late Shri Jagdish Lail, Rlo Vilage | An Equitable Mortgage of Residential Property bearing khasra no 836 of Khata no Constructive | Rs. 2,62,164.90 as on |_Rs. 22,10,000/- | 27.03-2025 Tha borrower(s) having failed to repay the amount, notice is hereby given to the
AN oS BN, s Dl Cirakone eRer s lseanen, _ [0 Total Area 001" Hoclaro. tand: of vikage Malodh “Tolish Gairssis. Distct Eismssion §1.10.2023 pluS|10% of the Raserval 12:00 Noon borrower(s) and the public in general thai undﬂrﬁignﬁnll has taken Physical possession
2. Ehrl_'l.fujay' Chauhan S/o Sr!.ri Pram E_Ing-h, Village Kirsal, Tehs# Gairzain, Dist | Chamoli, Uttarakhand 2-:5444._The said Property is registered [n the office of Sub further inferest, cost | Price mentioned above. to 05:00 PM of the property described herein below in exercise of powers conferred on him under
Chamodl, Ultasakhand - 246444 (Guaranlor) Regizstrar Karnaprayag in Bahi No 1 Zild No 111, Page no 507 to 518 serial no 26 & expensas. Rs. 22,100/- sub section (d) of section 13 of the Act read with Rule § of the Security Interest
3. Shri Bri] Mohan S/o Shri Gajpal, Vilage Maiethi Tehsil Gairsain Dist Chamofi, | dated 03.05.2013 in favour of Smt. Trilochani Devi Wio Late Shri Jagdish Lal . The (Enforcement) Rules, 2002 on this 18 Day of Feb. in the year 2025
Uttarakhand - 246444 (Guarantor) said Property is bounded and butted as under as per sale deed: On the MNorth by b . . ; 7
: e o . Y . The borrower in particular and the public in genaral are haraby cautioned not to deal
4. Shri Sateshwar 5/o Shri Darpal Mistri, \illage Maleth| Tehsi Gairsain Dist Chamoli, | -Proparty of Shr Digpal Lal, On the South by: vacant land, On the East by :Propery of with the property and any dealings with the property will ba subject 1o the Charge of
46444 (Guarantor) Shri Ramesh Lal, On the West by ‘Property of Shei Darshan Lal Y : ! ! .
Jiarakitand:& ' SMFG India Credit Company Limited (Formerly Fullerton India Credit Company Limited)
For detailad terms and condition of the sale, please refer to the link provided in hitps:/ibaanknet.com. Further Bidder for Registration and Login and Bidding Rules visit hitps:ibaanknet.com only. Concerned Officer : Mr. RAMESHWAR DAYAL, Contact no. L?r:r;m‘;"“;';ﬁl?*é_ﬁﬂf? / ';Ed““““[f;""’ Four Lakhs Seventy Nine Thausand
5045998842, UNION BANK OF INDIA, Karnprayag Branch, Main Market Middle Road, Karnaprayag, Dist. Chamoli, Uttarakhand ightHuntired Fiily Elght Oaly] and interest thereon. :
NOTE: Bidder are advised to register and validate KYC on the website! portal atleast 2-3 days prioe to auction date and EMD may be deposited 2 days before the date of auction to avoid any inconvenience. Description Of The Immaovable Property: All That Piece And Parcel Property Bearing
Date - 21.02-2025. Place : Aethorioed Offcer Ueior Bark of In s Property Area Measuring 12 Marla, 0 Kanal 8 Marla, Khewat/khata No.-100/108,
SR et ten FIN0E-T ARy uthori icer, Union Bank of India Mustatil. No.-13, Kila No.-17(7-18), Kita 1, Situated Al Waka Siwana Mauza-baslambi,
Tehsil Manesar Gurgaon, Gurgaon Haryana 122503,
Place; GURGADN (HR). Date: 22.02,2025 S0/, Authonsed Officers
ﬂa— m ag*}a SMFG India Credit Company Limited (Formedy Futerfon india Credif Company Limited)
I g P Barod BRANCH: BARAUT ~
| Soxes s 3iTas sTsan ank of Baroda 3 HINDUIA HOUSING FINANCE LINITED
7 NOTICE WITH REGARD TO NON ACKNOWLEDGEMENT OF UNDELIVERED DEMAND NOTICES BY BORROWERS/GUARANTORS L. LT Aegistered oifice at 27-A, Developed Industrial Estate, (iuingy,
- cegntrfa’ ng:;_ ﬁ{ﬂﬂgg: ‘E1 : UNDELIVERED DEMAND NOTICE WS 13{2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT-2002 Wmiﬂﬁnﬁ"{gﬂ"fﬂﬂ" Tﬂﬂw'"ﬂmﬂ .com
1911 | T T “Hiaat 2 . : ; iliki or immovable proper
SAM BRANCH, JEEVAN TARA BUILDING, 5, PARLIAMENT STREET, NEW DELHI-110001| | = Dorowers/Guarantors mentioned beiow have availed credit facilities from Bank of Baroda, Baraut Branch and secured by way ofmortgagedof | ... e undersigned being the Authorized Officer of Hinduja Housing Finance Limited
under mantionad propertles. The BorrowersiGuarantors failed to adhera to terms and conditions of sanction, The account bacame irragular and HHFL h 9 4 Ra e ol praal E f
WITHDRAWAL/CANCELLATION OF "E-AUCTION SALE NOTICE" i el - - - : : (WHFL) unde i Securizaton and Reconstrucion o Fianci Assas and Erforcament o
classified as NPA as per RBI guidelines. The Bank intends to enforce the said property mortgaged by you and issued demand notice on mentioned Security Interest Act 2002 and in exercise of powars confarred under section 13{12) read with
Please refer fo the advertisement of "E-Auction Sale Notice" of be_lm-: da_ted _und_ar registered postispeed post, Confirmation of receipt of Notices on behalf_ of Etnrrc:wars.fﬁuaranmrs have not baen rejcai--eﬁ. Henoe Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand Noticeis) Issued by the
M/s Sahdev Jewellers {F-mpﬂetm. Mr. Ha\risahdw}ﬁguammgﬁ:h this publication issued. Borrowers/Guarantors are called upon to pay ﬂl'l'E amount mf:nl.mnedl hereunder with contractual rate of interest, costs, Authorized Oficer of the c_nmpa:n].rh:l me_ﬂ,ﬂ”.;..w.ﬁ[g] / Glarartor(s) n-,gntmd.hefgin “E'D‘.W
1. Mr. Ravi Sahdev 2. Mr. Shashi Sahdev 3. Mrs. Sarla Sahdev (to be charges ele., therean within 60 days from the date of publication failing which the undersignad will be constrained ta initiate auction of tha morgagead to repay the amount mentioned in the notice within 60 days from the date of receipt of the said
held 27.02.2025) notice dated 06.02.2025 published -l: i property under the provision of said act to realize our Bank's dues, The borrower's attention is invited to provisions of Sub Section (2) of Section notice. The borrower having falled to repay the amount, notice is hersby given 1o the
RN | i HEie ‘ PUTISTED 1N TS| 1 45 ofthe Act, in respect of time available, to redeem the secured asset. Borrowae(s} / Guarantor(s) and the public in gengeal that the undersigned has taken
newspaper on 07.02.2025. The E-Auction Sale Notice of Mis Sahdev - - Setails of M T TE s possession of the property described herein below in exercise of powers corferred o him
Jewellers (Proprietor - Mr. Ravi Sahdev) & Guarantors:- 1. Mr. Ravi| | S Name of the atal £ argaged B | oot A Per|  [linder Sub-Section (4} ot the Section 13 of the said Act read with Rule 8 of the Security Interest
Sahdev 2. Mr. Shashi Sahdev3. Mrs. Sarla Sahdev stands withdrawn /| Mo o Serowericuaranor L Al S | ‘Notice | Demand Notice | |Enforcament uies, 2002, The borrvier'satentionis invited o rovisions ofsub-section ()
et : A A 1. Branch: Baraut ; Equitable I"-'IurtgagE- of residential house No, 11/741 29.11.2024 Rs, 11,22, 427.87 of section 13 of the Act, in respect of time available, to redeem the secured assets. Tha
cancelled dueto unavoidable circumstances. gy, Authorised Officer, Borrower: Mr. Shahanawaz SioHakim, House No. 11/741, | Patti Baru, Mohalla Vijay Nagar, Gall No. 7, Gurana plus further interest horrower In particular and the public In general ar herby cautioned not 1o deal with the
CENTRAL BANK OF INDIA, SAM Branch, New Delhi Patti Baru, Mohalla vijay Magar, Gall No. ¥, Gurana Road. | Rpad, under limit of Nagar Palika Parishad Baraut and other misc. property and any dealings with the property will be subject to the charge of HHEL for an
Wio Shahanawaz, House No. 11/741, Patti Bany, Mohalla area of 51.09 Sq. meter in the name of Smt. Asma A i SR]  Account Number & Name of the Borrowers Demand Notice Date & Amount
Vijay Magar, Gali Mo, ¥, Gurana Road, Baraut, Baghpat, | and Shri Shahanawaz, Boundaries: East House of 28102024 o,
UP-250611. Guarantor: Azim Ahmed Sfo Hafeez Ahmed, | Amit Sharma, West: Rasta 10 feet wide, North: House ¢ R, PRSI, ¥, MUK Kuuge 25-10-2024 And
A H.Mo. 3/816, Gurana Road, Baraut, Baghpat, UP- 250611. | of Rambeer, South: Nala. 2. Reena Hl:ﬂmEaEréafﬂg?E% EJETAM NAGAR, Hs-gf:-:gé :s on
Fu““ A FEETY S ra A L e A T S T —— e 4 - T 4 i
21, Authorized Off . . —
conioonn PUBLIC ANNOUNCEMENT e RIS Eace: Weenit o LR Date 0f Symbolic Possession 15-2-2025
(Uindier Reguniation & of kstiveriay o Bancigioy: Soard of India Description Of Property: A House Bearing Private No. 264, Measuring 50 $q. Yards Or

fimsoivency Resolution Procass for Corporate Persons) Regduietions, 20068

41.80 Sq. Meters. Consisting Of Khasra No. 1807, Siuated At Utiam Nagar,
: Chidiyabhood. Meerul El_l']l, Pargana, Tehsil & District Meerul. Boundaries:-East: 3'[!

RELEVANT PARTICULARS fas arfes mETITEE DELHI ZONAL OFFICE: Ground Floor, Plate B Block 04, NBCC East Kidwai Nagar, ' Feet/land 0f Smi. Dmwali, West: 30 Feet/house Of Others, North: 15 Feel/house OF Shri
Lt abeoipee dbbios ——— - |REVSEE IFRATECH PRIFALE LYNITRD 508l Bankof Maharashtes New Delhi 110023; LEGAL DEPARTMENT; Phone: 26197769/26164817; Rajendra, South: 15 Feet/rasta 15 Feel Wide.
% 3:&:"' eaorsion o pomone. - (01 2R ot TN T @ A FAX: (011) 26171554; E-mail: staff_del@mahabank.co.in 2 | UP/KNP/MRUT/ADDDOD1792. 1. Deapak Kumar 25-10-2024 And
3 lanbanmy ender which comporais Regestrar at Companies — [eih o e E Head Office: Lokmangal, 1501, Shivajinagar, Pune-411005 S— 2. Munesh Davi. Shankar Nagar Mesrut-250103 Rs. 5,07 233/« as on
PO i Lo Bl ekl TR b o_— Date Of Symbolic Possession 15-2-2025 23-10-2024
4 |Corpovas Igentity o, Liméed | UAS2000L 20065101 56211
Liahility idenification 1éa. of POSSESSION NOTICE Description 01 Property: A Residential House Built On Plot No. 73 Measuring 63.77
: icﬁi.lrl:qz;.lm;néwm“ R To s T O [UNDER Rule 8(1) of Security Interest (Enforcement Rules, 2002] 8q. Yards Or 53.31 Sg. Meters, Consisting 0f Khasra No. 625/1 Situated At Shankar
ing i ¥ I o M i, L . . . . TS . . . : i i 5
jeikori ek ed (-5, O SlmHon | EE, A e 1o CsoE MY Eret. o Whereas, the undersigned being the Authorised Officer of Bank of Maharashtra under the Securitisation and Reconstruction of Financial assets & Nager BE'{E"“, Vitage Baral Ferapor ,P"f“a“.a Tehall & Disrici Mosrat
nhieg agar New Dall 159 . i ’ ) ) g Boundaries:-east: 18 property Others, West: 2316 Wide Road, North: 28/ properiy
i enforcement of Security InterestAct, 2002, and in exercise of powers conferred under Section 13 read with the Security Interest (Enforcement) Rules, Others, South: 28"/plot Smi. Rekha.
Maryana, ncia, 122002 2002, issued demand notice/s on the dates mentioned against each account calling upon the respective borrower/s & guarantor/s to repay the ] DL/KRB/KRBH/ADO0000325. 1, Pankaj 25 10-2024 And
e ol g et Rt bl gt b amount as mentioned against each account within 60 days from the date of notices(s)/date of receipt of the said notice(s). The borrower/s & Rameshwar 2. Sumilra Khechedu, Hno, 146, Rs. 12.21,147/- as on
e e e TR Alv, Bberad, Rajasthan-301018 guarantor/s having failed to repay the amount, notice is hereby given to the borrower/s, guarantor/s and the public in general that the undersigned has Village Chhajjupur, Mohiuddinper, Megrut-250205 24-10-2024
égg_;l:g!.!!‘.‘_.l__u_[ coeparate debtar _;I;:;fg_ﬁ__if_._.u5_rr_r_gge_a_?_g.4_.|_r_;._uh+._E;q_u__. an (4.02.2025] taken Possession.of the property described herein below in exercise of powers conferred on him under sub-section (4) of Section 13 of Act read with Date 0f Symbolic Possession 15-2-2025
7 .'.'f—"r:::.":fvn:fn'ﬂ' ZRiumil {:’E i T.rm i R Rule 8 of the Security Interest Enforcgment Rules, 2002.' . . . . . - Description Of Property: Freshold Residential House Bullt On Plot Admeasuring Area
B [Nama and rapisirafion numba of_ WS, RVIS inaotvancy Advisors Fot. L. The borrower/s & guarantor/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the 106.33 Sq. Yards, (88.90 Sq. Meters) Falling Under Khasra No. 443 Silauted At Village
iihirlitled d b iniibdfsndl ) B e b RO property/ies will be subject to the charge of Bank of Maharashtra for the respective accounts and amounts with interest, cost, charges and expenses |  |Ehhaijupur Pargana, Tehsil & District Meerut.
] T:lf::ﬁ?li‘??‘ﬂﬂﬂ::i;ﬂ?;lﬂﬁil!ﬁmm EEHE;FF*I;ED;:: gzil?ﬁi}gaag:na Road, thereon as mentioned below. 4 | DLSHLLIPT/ADDDODOTE2. 1. Rohit Kanwar 29-11-2024 And
I regkstarod with the Board Ermeall: Vi MUIRBIg PRt YEgrnail.com The borrower/s & guarantor/s attention is invited to provision of Sub-section (8) of section 13 of the Act, in respect of time available, to redeem the 2. Brahmvatl Kawarpal Rs.9.44,908/- a5 on
10, |Address ao6 a-mail o b2 used Tor  |d08, Mew Dedfi House, 27 Barakisamba Road secured assets Village Bhagot, Baghpat-250101 29-11-2024
bt Aol chbgr I il il s T ' Date 01 Symbolic Possession 15-2-2025
19, |Last date Jor subrmssion of carms. | 07,03, 2025 (A) Name of the Branch Description of Property (A)Date of Demand | Outstanding Amount as Descriplion 01 Property: Properly Area Measuring 166,72 Sq. Yards Parl 01 Khasra No.
(Boing 14 days kom eae of Corrigandum o Public B) Name of NPA account under mortgage Notice U/SEC 13(2) per Demand Notice 353 Min Situated At Wil Bhaoot Tehzil Khekda Diztrict Bhaopat. Boundaries:- East:
| AP E 0L} Jsec 13(2 age Bhag ap
12, |Classes of areditors. # amy, uneer IJn-:_EIuss_-:,I_E:l sriloirs (€) Eame & AdCé:'eSS of (B) Date of Symbolic RUBES ( ) Others, West: Subhash House, North: Road, South: Subhash House.
:EH!IEH §on ol Ssul-secton {84 af Alkalees uisdal Heal Eslate Projects in e nama orrower/s guarantorls Possession 5 ‘EWHH}FHWEMDMUMET 1. Prashani T'i"ﬂ-g-l 25.10-2024 And
(saction 21, aEcartained by s and giyhs ag 1 . A
s resuion professkonai ! Genpsls Flora 2, Gengals Oty 3 Ganaals Mall 1 [1.Modern Instruments Pvt. Ltd.| Equitable Mortgage of Lease-hold property bearingPlot|  (A) 14.11.2024 Rs. 72,32,46,336.01 2. Nishant Tyagi2. Sapna Sapna. Rs. 14,32 369/ as on
—— i T T Pt (T P S (Borrower) . no. A4/2, Slt.e IV Industrial Area, §ah|babad, Tehsil & (B) 18.02.2025 (Funded exposure including Housa No, I11, [_Zam:ar:a nﬂrlﬂ- EEEHE &4-10-2024
idantifasd to a1 as Authorized T Fr. Sudhir Bhansali 8f Local Shopplng' Ceqtre, Vardhamqn District Ghaziabad, U.P. admeasuring 668.52 Sq. Mtrs expenses incurred till date) Dale Of Symbolic Possession 17-2-2025
Renrusanialia of credtiors in3 |3, M. Babu Lal e Sidhant Plaza, Savita Vihar, New Delhi~| registered as Document no. 187, in Bahi No. 1, Jild No. (Rupees Seventy Two Description 0f Property: A Residential House Admesuring Area 136.11 8q. Yards Le.
a1 Risiervanl Foreis and (iR ks T, gav T e miads 10092 , | 4642, at Page no. 234 to 240, on 14.01.1998 in the office Crores Thirty Two Lacs 113.81 Sq. Meters, Under Filling Khasra No. 75, Situated In Village Chandsara,
b} Details of authorzed Phiysical Addess: Also at: Plot no. A4/2, Site IV, Industrial| of Sub Registrar-I, Ghaziabad, U.P.,, vide registered Sale . Pargana Sarava. Tehsil & District Meerut. Boundaries:- East: House Of Dmdutt, West:
ropresetabives ars mantioned i i Forty Six Thousand Three
(rap - :I_ ...;r F".E'L'.".L ih'EﬁTa ams e Area, Sahibabad, Ghaziabad-201005 | peed dtd 14.01.1998, UPFC sold the lease-hold rights in Hundred Thirtv Six Rupees House 01 Viresh, Norlh: House Of Aasare, South: Wide Road 24 Ft,
B el 1* 2 [ . g . 5 L
Pt Mo b By et e WAl Mt Also at: Plot no. A4/15, Site IV, | respect of the said plot/property in favour of M/s and Paise OnZonI ) P to f | GL/MNR/PRTP/ADD0D00031. 1. Shakii Singh 2. 25-10-2024 And
G-Schams, Japur; Rsasiian-302001 |ng(l)1158r6?_’| Area, Sahibabad, Ghaziabad| Modern Instruments Pyt Ltd. 15 11 202 Y Ll|pd Pooja Pooja 3. Sandeep Sandeep. Village Khera Rs.18.21,507/- a5 on
. WF r ARER = . -
P T BOARIY Y T TV SOET it T i Equitable Mortgage of Free-hold property bearing Plot . 3.11.2024 + un-applie Bairampur, Balrampur Chandsara Mearut-245206 24-10-2024
Afdress; 52 Sangram Ceéany, C-Schemn, Jaipr 2. Mr. Deepak Sha_rma (DlreCtor/ . . y . interest @contractual rate Dale Of Symbolic Possession 17-2-2025
A R OB LI EE | [, S0, (el 57 FECRl MeE] (e, SellEley along with penal charge Description DI Property: Part/portion Of Residential House (double Storied), Land Area
r Bahu Arma - i i ictri i k.
AR PR B B C-187, Surya Nagar, Ghaziabad, U.P. —| Pargana — Loni, Tehsil & District Ghaziabad, U.P. 2% w.e.f. 14.11.2024* l
2:3,;:_ :',%HE_' 'if:fj gglﬂ;ﬂ;ﬁ':;ﬂ;: ég',._:i,: Tess 201011 admeasuring 206-1/8 Sq. Yards registered as Document GEOE Measuring 294 Sq. Yards Or 245.82 Sq'.““”.s" mem“mm I'll_u.?:lﬂ, Pliatsl M
{DBC1, Near Pink Ciiy Petrod Pump, M1 Foad Jaipur (For Information only) no.2233/7533, in Bahi No. 1, Jild No. 441, at Page no. 72 Village Khera, Balrampur Pargana Tehsil & District Meerut. Boundaries:- East: 18 Feel
. L2 AR hidda Lal Sh to 74,0n07.02.1987 in the office of Sub Registrar-Dadri, * It tinent to menti Wide Fioad, West: Land Of Ravindra, North: House Of Kripal, South: House Ot Shiv Ratan.
Nolice is berelry given that the National Company Lewe Tribunal, New Dok Bench ICoort 1Y) hag ordered ihe 3. Mr. Chidda Lal Sharma (Guarantor) 5 . IS pertinent to mention 7 DL-'W.IHJHIJ‘HE;‘AEI]II]EII]II]HHEI 1. Lilu D akesh 25-10-2024 And
E%T&q%uzrr;m of covporale esohency resolation process of Mfs. Gennsis Infratech Privete Limited an S/O Late Sh. Govind Swaroop U.P., vide registered §a|e Deed dtd 27.19.1986, Sh. here that Contingent 5 - i . | 1 Fmplf ey ; i
The creditors of Mis. Genesis infratech Prvate Lmited. are hesnby colied wpon 1o submit ther cloims with praof C-187, Surva Nagar, Ghaziabad, U.P. — Pradeep Das S/o Sh. Krishan Das sold the said free-hold AT . . Urmila Jagdesh,. Bhartiva Colony Pate NEQEIT 511,48, 856/- as on
, Ury gar, ) . . Liabilities against the
on o bafore 07 03,2025 1o interim resolation professionad st the address mentioned agains antry Ko, 10, plot/property in favour of M/s Meter India. N Muzatfarnagar-251007. 23-10-2024
fi Firanncind crndilor belnhgeng 19 8 clesz, ax listed sgnisst 3he antry Mo, 12, shall indszats its choice of sulherigl 201011 instruments of 1 F cassion 17.2 &
oot of o ass. Ao e R oo e P i Y o110 act 5 authrised (For Information only) Equitable Mortgage of Lease-hold property bearing Plot it b i cr
L'I'J" oty '“"’"#r'"“‘”" P E AL Snhe Thal it S Thiurt Sheh, Sbomuea: W AagiEogs I8 4. M/s Meter India (Proprietor - Mr.| no. A4/15, Site IV Industrial Area, Sahibabad, Tehsil & e Description Of Property: Area 25.33 Sq. Meters, A Residential Plol Now Hn"“ No.
Borporats Detar £ antsuus . Sovsopmast of Rasi Exste Actviss Soh Bencs 1he prcsen Chidda Lal Sharma) District Ghaziabad, U.P. admeasuring 2230.12 Sq. Mitrs T &7 LR SO TR SRR R0 IS, 14 B 1021 Sekla Sane Do
Sutmiiet el iiiodmg e ol 1o sl ori gl Sd/- C-187, Surya Nagar, Ghaziabad, U.P. — registered as Document no. 1075, in Bahi No. 1, Jild No. Th'|rty Eight Lacs and Eighty uzsitamagat, fiqha V -F‘“,B SNRRNDE (andar Hadood) ana, e & District
Gopal Garg 201011 5212 at Page no. 293 to 322 on 22.02.2003 in the office Eight Thousand only) are Muzaffarnagar. Boundaries:- East: Dwner 5h. Nawab Singh West: Dwner 5h. Vicky
Autharised Representative . ! 18€ NO. L T : o Gupta, North: Owner Purchaser, South; Rasta 18' Wide.
M/s KVG Insolvency Advisors Pyt Lid. Also at: Plot no. 80 A, Rajinder Nagar, of Sub Registrar-l, Ghaziabad, U.P.,, vide registered Lease still standing in the books -
IPE anuﬁ? “E;“'ﬂ'f""‘. F;Hﬂ“'f';’:f;mfl”?m Industrial Area, Sahibabad, Ghaziabad' Deed dtd 18.02.2003, UPSIDC transferred the lease- of our Bank and are B ,:JHS?FF:SH'FI’EHET;?M!?H:?IGL 1:1'!:“'!' ““m:':'-- ; uf;“;?ﬁ? And
Date: 22.02.2026 TI:'.B|_-|TJE§1 ;HT;!EFL;N;E_;&.-;EL {9 —201005 . hold rights in respect of the said plot/property in favour repayable by you all as and UNR IR ﬂh14;z&ﬂaf:ag:s-2‘=~1alirl1ﬂ1 M, T % EFII-LEIIE-EH w
Placa. Now Daitd AFA Valid Upto: 3112 2025 (For Information only) of M/s Modern Instruments Pvt Ltd. when they become due. Date 0f Symbolic Posse - ion 17-2-2025
- ] L -k il el ALl

Vaibhav Yasc?a/\; Description Of Property: One Residential Piot, Part Of Plot No. 40, Of Land Having Total Area

Authorised Officer 200 Sg. Yards Or 167.20 Sg, Meters, Pertaining To Khasra Mo. 21, Situaled In Shanti Magar,

lace: Delhi (SARFAESI Act, 2002) Village Kukada, Pargana & Tehsil & District Muzaftamagar. Boundaries:- East: Plot No. 63a,
Place: Delhi . West: Rasta 25 Feet Wide, North: Plot No. 40a, Mithlesh, South: Plot Of Dther Person

Date: 19.02.2025 Delhi Zone
g UPKNP/MRUT/AD00001296, 1. Devendra Singh 25-10-2024 And
2. Geeta Devi. Hno. 2167 Janakpun 3, Rs.25,82,919/- as on
Muzatfarnagar-251001, 23-10-2024

. i ; Date 0f Symbolic Possession 17-2-2025
PN PYnJab national ANk | e, cu e ws)prone o vt srzs| SALE NOTICE FOR SALE OF | ecrpon o papn A nesnin ous - 11 e 975 5 o 0
~ ..the name you can BANK upon! email id - ce8232@pnb.co.in IMMOVABLE PROPERTIES 75.68 5q. Meters, Consisling 01 Khasra MNo. 304, Situaled At Janakpuri/

; . : i : Mehmood R Vil Bahar Hadood Muzalf . Boundaries:-
E-Auchion Sale Notice for Sale of Immovable Assels under the Securitisation and Reconstruction of Financial Assats and Enforcement of Security Intersst Act, 2002 read with proviso to Rule 8 (B) of the E:l;sl mw .-'l':l:g;f I:Irl'! ‘:ETJI'JH:H w:gr m ualr E:humm I:Ilf;:e;mgmm?: 4-:;““
Security Interest (Enforcement) Rules, 2002. Notice is heraby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property Dthers, South: 12'107/30° Wide Road.
mortgaged/charged o the Secured Credior, the constructive/physicall symbolic possession of which has been taken by the Authonised Officer of the Bank/ Secured Creditor, will be sold on “As is where is"| |1 T GH/BUL/BULA/ADDD000Z17. 1. Rohil Kumar 2 95.10-2024 And
“As is what is", and "Whatever there is" on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower {s) and guarantor (s). :T..Fm::’f Village Sarganpur, Ehw M;TE,I | Rs.18,66,220/- :5 on
The reserve price and the eamest money deposit will be as mentioned in the table below against the respective properties Bulandshahar-203137 7%3.10-2024
- : SCHEDULE OF THE SECURED ASSETS : Date Of Symbolic Possession 18-2-2025
Date of e-auction 17.03.2025, Time: 1:00 pm to 5:00 pm Authorized Officer: Mr. Mukesh Kumar Ahirwar B ikt L R e
Description of the Immovable Properties Mortgaged/ [Rs. in Lacs) Name of the Branch/Name of the Account/Name & " BiOutstanding Amount 35 an District Khurja. Boundaries:- East: 13 Feet Wide Road, West: Khet 0f Madan, North: Plot
7 Owner's Name(mortgagers of property(ies)) Sl MEmam addresses of the Borrower/Guarantors Account o G Possession Date uis 134)of SIRFESTACT 2002 | |01, Rajwati Devi, South: Knet 01 Sukiweer Singh
i Eivtsaney , Amoum — i ooy e e PRy o) 111] GH/HPR/ASOR/ADO0D00007. 1, Neera) Verma 20-11-2024 And
Shop No. A-53, Commercial (Shop + Office) Ground A) 55.00 Lac| Branch: eUBI Jiwaji Chowk, Gwalior Alc No. 1149210034450 A) Dt 31.01.2022 2. Saroj. H No. 610, Peer Khan 6, Gulawathi Rural Rs. 6,80.264/- as on
and 1st Floor, Jatni Ka Bagh, Ward No. 38, Building no. | B) 5.500 Lac| Borrower: M's Hanuman Oil Company B) Rs.28,51,590.35 as on 29.01.2022 Natthugan, Gulawathi - 245408, 27-11-2024
21/3/A-53, Patwari Halka No. 21/3, part of Old Khasra | C) 0.25 Lac | Proprietor: Shri Hem Chand Jain B Date 01 Symholic Possession 18-2-2025
No. Part 2087, Mauza- Ghatvasan, Cahhataward, Jeon Add 1) Chhutmal Ki Bajariya, Lohia Bazar, Gwalior (M.P) IR MR L hellee -
i1 - ik L - - janya, _ ; P + other expenses Description Of Property: A Freehold Residential House Built On Plot Admeasuring Area
Mandi, Agra (U.P.) Area: 111 sq.m. (133 square yards| Add 2) 21/147, Yamuna Kinara, Moli Kunj, Agra (U.P.} c) DL 24 05,2022 70 $q. Yards (50.40 Sq. Meters) Situated A Gulawali Pargana Agota Tehsil & District
Boundaries: East: Plot no. A-52 Now built up property, Proprietor: Hem Chand Jain S/o Shri Tikam Chand Jain . 24.05.2022 Bulandshahar. Boundaries - East: 06 Ft, Wide Road West: Property Of Yaadram North:
T“ E West: Plot no. A-54 Now built up property, North: Add) 17/33, Ghatia, Azam Khan, Agra (U.P) 0) Symbaiic Possession Plat 01 Khalil, South: Plot O Sitaram.,
Common road, South; Others' property. Guarantor: Smt. Rajni Jain Wia Shri Satish Chand Jain 12| UP/KNP/MRUT/ADDDO02060. 1. Sagar Ga 20-11-2024 And
l n'I'EST Property Owner: Mrs. Rajni Jain Wio Mr. Satish Add) 17/33, Ghatia, Azam Khan, Agra (U.P) [8) ks siad [m] 2. Tanya Tanya. 56, Harl Nagar Craki Wale Rs. 38,94,067- as on
'"] E" n s Chand Jain Scan ﬁ—J.fﬁuﬁ'@ Meerut - 250002, 26-11-2024
: : TR . : QR Code for el “gueitiand Date 0f Symbolic Possession 20-2-2025
i Details of the encumbrances on above properties known to the secured creditor : Punjab National Bank [ais=yliisseel g5 il W ey ey e ey ey ey e e
TERMS AND CONDITIONS OF E-AUCTION SALE: The sale will be conducted as per the terms and details s'_—f"?:',—'?j 'F—___;WE: :‘liﬂﬂlﬂmmmﬂmh- Tﬂfﬂ‘ﬁlm Egéql-’ 'I'll‘:'ﬁ Sl’llluanllﬂ:‘.lh -‘il hHEhﬂllfr H;lhilmll;r:
s . = . . pr Z | R B rtension Meerut. Boundaries:- ] ge 2 Roa ¢h Lages 1o Bhaita Gu
B“ SI“ Ess conditions prescribed in the Security Interest (Enforcement) Act, 2002 and the following key conditions: [=) ik Td s Mohammad, West: Abadi Kumhar's, Narth: House Of Lakhpat, South: House Ot Parsay,
{1} The properly is being sold on “as is whare is, as iswhat [s " and “whatever there is" (2) Although the particulars given in respect of the secured assels spacified in the above Schaedule are brue to the bestof the knowladge of the 11 UP/KNP/MRUT/ADDD001 744 & ?5-10-2024 And Rs. 29.55.447/-
Authonsed Officer but the Authorsed Dfficer shall not be responsible for any error, misstalement orinadvertent declaration therein, [3) The auckion will be conducted onfing through e-auction porial hitps:iwww.baanknet.com UP/KNP TIHU'I';"M}WIHI]EEHE 1 Manish Yad 5 23 WIIEIE;# f
Fordetailed lerms and conditions of the auchion, the bidders may visit the e-aucton portal https:/iwww.baanknet.com or contact us on Phone No. 0751-2437824 before participating In the bid. (4) For particpating in the said bid. ' Ia: Vil .I HH;EE 76 HI; S8 e T _
the bididers have to register themselves on hitps:liwww.baanknet.com by using their Mobile No. & E-mai Id, (51A1 the time of bidding, sufficient EMD amount must be avallable in the bidger's Global Walst {8) Afler the challan is 2. Nestam Yadav 3. Vikram Singh. 475, 767/8, Date Of Symbolic
T" E generated for the said e-auction, the bidder shall deposit his EMD amount throwgh NEFT cash or transfer in the Global EMD Wallet which can be done from any schedulad commercial bank. For depositing the amount through cash Weusltan Nagar, Meerut-250001. Possession 20-2-2025
of transfer; the bidder will have bo go to the PNEB branch with the challan form. EMD amount will not be accepted throwgh chegue or any other mode and without depesiting the EMD amount, the bidder will not be able to partcipate in Description 01 Property; A Residential House No. 767 /b Part, Measuring 50 Sq. Yards Or
l ATEST the Bidding. Mo interast will be paid on the EMD -amount depasited, (T) The Autharized Officer reserves the right to change the terms and conditions of the aucton or 1o postpona/cancaifadjoumed freject the same al any time 41.80 Sg. Meters Consisting Of Khasra Mo. 510 Situaled Al Sumanpuri Meerut
without assigning any reasons. (8) The auction will start at the time mentionad above and the bidders may increase their bids incramentaly and in the last time after ewary bid time will ba increased by 5 minutes and the final highest Boundaries:- East: 34'/ Remaning Parl 0f House No. 767/b, West: 3427 Wide Road,
Tn Em s bedder will be declared as the successful bidder and such safe will be subject to confirmation by the Secured Creditor (Bank). (9) The successful bidder has to deposs 25% (percent) of the amount (including the amount already Morth: 13.23/25 Wide Road, South: 13.23' house Others.
paid towards EMD) in (Account No. 823200317118A) (Account Titke SUNDRY-NPA/SARFAESUVAUCTION Related) IFSC Code (PUNB0823200) Branch: Circle Sastra, Gwalior on the same day of submission of the bid or in UP/KNP/MALUT/ADDD001911. 1. SAINTAR PAL 2011-2024 And
l " any case by the end of the nextworking day falling which the eamest money deposited will be forfeited and the secured asset will be resold. (10) The successhul bidder has o deposit the balance 75% (percent) of the successful bid L ! ! s 1. 1 s
amount within 15 days from the date of bidding failing which the amount already deposited by him will be forfeited and all ciaims of the biddar in respect of the sold property will automatically be forfeited. (1) The Bank may cancel 2. ANSHUL A. Rali Chauhan, Abdullapur, Rs. 8,90,543/- as on
the auction if the borrowers or the guarantors pay the full or any par of the call money acceptabie to the Bank on or a1 2ny ime before the date fixed for sale.(12) AN statutory dues/consequential charges/other duss including I'l.l'Irul—EﬁEIlJﬂl . 27-11-2024
Tn Em registration charges, stop duty, taxes etc. in respect of the said property shall be bome by the purchaser. {13) The sale certificate shall be issued in the name in which the bid has been submitiad. (14) The authorized officer or the Dale Of Symbolic Possession 20-2-2025

Bank shall not be fiable for any charga, lien; encumbrance or any dues of the Government or others in respect of the property auctioned. Intended bidders are advised to make their own enguenies regarding encumbrances on the Description 0f Property: A Residential Plot Measuring 50 Sq. Yards Or 41.80 Sq. Meters
property inchuding statutory oblgations, amears of property tax, outstanding electricity bills efc. {15) For inspection of the property, interestad bidders may contact on the above mentioned phone numbers, {16} The intending bidder Consisting Of Khasra Mo, 314 Situated Village Rali Chauhan Pargana Tehsil & District

should duly verify the details of the-above properties at their own level bafore submission of EMD (Eamest Money Deposit) Meerul. Boundaries:- East: 10%/plot Others, West: 10516 Wide Road, North: 45'/plot
STATUTORY WARNING: Under SARFAESI Rule B(€), the borrowers/guarantorsimortgagors | | pihers, South: 45'/plat ["Hligﬂlllﬂl:g Joshi, 4 '
Date: 21.02.2025 Place: Gwalior of the above mentioned loans are hereby informed that in case the entire loan amount is not paid till 1 day before the | ke o Garticular and e publc In genaral s hareby cautoned nol
& FINANCIAL EXPRESS Autharized Officer, Punjab National Bank date of e-auction, the property will be sold through tender and you will be responsible for all the expenses of the same. | |, i the property and any dealings with the property will be subject to the charga of
the Hinduja Housing Fmance Limited, for an above-mentionad damanded amount and
furtherinterest thereon, S0/-, Authorisad Dificer-
Place; Uitar Pradesh Date: 2270272025 HINDUJA HOUSING FINARNCE LIMITED

financialexp.epaprin
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copy, it is not possible to verify its contents. '!11a Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
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